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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) Operations in domestic sector have been deregulated and
flights are being operated by airlines concerned on the basis of commercial viability
subject to adherence of Route Dispersal Guidelines. Government has laid down
Route Dispersal Guidelines with a view to achieve better regulation of air transport
services taking into account the need for air transport services of different regions
of the country including north-east region. It is, however, up to the airlines to
provide air services to specific places depending upon the traffic demand and

commercial viability while complying with Route Dispersal Guidelines.
(b) No such assessment has been made by the Ministry.

(¢) With a view to promote air connectivity within a region, expand air
travel services for Tier II and Tier III (small cities) cities and between specific
regions, Government has introduced a separate category of Scheduled Air
Transport (Regional) Services in 2007. Directorate General of Civil Aviation (DGCA)
has issued Civil Aviation Requirements for Scheduled regional air transport service.
Ministry of Civil Aviation has granted initial NOC to M/s North East Shuttles to

operate Regional Services in North Eastern region.
Jet-Etihad deal

1866. SHRI SALIM ANSARI: Will the Minister of CIVIL AVIATION be pleased

to state:

(@ whether it is a fact that Prime Minister Office (PMO) have received some
representations raising some vague and unsubstantiated allegations in order to stall
the Jet-Etihad deal;

(b) whether it is also a fact that PMO office on 2 July, 2013 came out with

a statement rebutting these allegations; and

(¢) if so, what are the reasons that such a mega deal in FDI in aviation

sector is being tried to be scuttled on the basis of such representations?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) Prime Minister's Office (PMOQO) has received representation
from MPs on the Jet-Etihad deal.

(b) On media reports that inferred that PMO is playing a role in Jet-Etihad,

PMO had issued a Press release on 02.07.2013 about bilateral air services
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negotiations with UAE, Jet-Etihad deal clarifying that the allegations in media are

actually incorrect and baseless.

(¢) The Jet-Etihad deal is examined by Foreign Investment Promotion Board
in consultation with various Ministries/departments on the existing guidelines.
Different agencies have made certain observations on some of the clauses in the
Share Holder Agreements, Commercial Cooperation Agreement etc. entered into by
Jet- Etihad. The companies have revised the agreements and submitted their replies
to Foreign Investment Promotion Board (FIPB). The Jet-Etihad proposal was
considered in the 194th meeting of the FIPB held on July 29, 2013. The decision of

the Government is awaited.
Parking hub for aircrafts at Surat

1867. SHRI PARIMAL. NATHWANI: Will the Minister of CIVIL AVIATION be

pleased to state:

(@ whether the Ministry is aware that charter flights/regular flights from
Mumbai Airport arrive at Ahmedabad Airport for parking due to congestion at

Mumbai;

(b) whether the Ministry is planning to use/develop the Surat Airport and

make it a parking hub to save fuel costs;

(¢) whether the Ministry is planning to develop hangars, parking space and
other facilities at Surat so that the congestion in Mumbai airport can be reduced;

and
(d) what's the operating/functioning time of the ATC Surat?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) Yes, Sir. Charter flights as well as regular commercial flights
bound for Mumbai airport sometimes land at SVP Airport, Ahmedabad due to
operational reasons like bad weather, poor visibility, congestion or emergency at
Mumbai Airport.

(b) and (c) Yes, Sir. Airports Authority of India (AAI) has prepared a Master
Plan for development including construction of hangars and other facilities at Surat
Airport.

(d) The ATC watch hours at Surat Airport are from 0700 hrs-0930 hrs. daily,



